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Expansion programme of National 
Cadet Corps 

1192. PROF. C. LAKSHMANNA: 
Will the PRIME MINISTER be plea- 
sed to state: 

(a) whether Government are consi- 
dering to enrol 10,000 new cadets 
every year in the National Cadet 
Corps as part of its five year expan- 
sion programme; 

(b) whether Government have ta- 
ken any decision regarding future 
prospects of these cadets; and 

(c) if so, what are the details of 
prospects to attract more boys and 
girls in the N.C.C.? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF DEFENCE 
RESEARCH AND ' DEVELOPMENT 
(SHRI ARUN SINGH):   (a) Yes, Sir. 

(b) The National Cadet Corps is a 
voluntary youth movement which 
aims at developing qualities of leader- 
ship; character, comradeship, spirit of 
sportsmanship and the ideal of service 
in the cadets. Participation in NCC 
activities is not directly related to 
obtaining employment. However, 
some seats are earmarked in various 
Service Academies for NCC 'C' Certi- 
ficate holders. Weightage is also given 
-to persons with an NCC background 
in recruitment to the three Services 
as Other Ranks/Ratings/Airmen and 
also in the Central Industrial Security 
Force, Indo-Tibetan Border Police, the 
Coast Guards and Police Services in 
•some States. 

(c) In order to make the NCC more 
attractive, some interesting out-door/ 
adventure activities have been intro- 
duced. Universities have been reques- 
ted to accept NCC as an optional/ 
additional subject in their curricula 
so that the cadets get due compensa- 
tion for the time spent in NCC activi- 
ties. An NCC Cadets Welfare Society 
has been constituted to afford finan- 
cial relief in case of permanent dis- 

ability or death during NCC activities. 
Scholarships have been introduced for 
NCC cadets who are good in studies, 
to be financed from the NCC Regi- 
mental Fund. 

Peaceful uses of    atomic    energy in 
India 

1193. SHRI ASHWANI KUMAR: 
Will the PRIME MINISTER be plea- 
sed to state: 

(a) what are the fields where ato- 
mic energy has been put to use for 
peaceful purposes in our country dur- 
ing the last three years; and 

(b) out of these how many uses are 
at laboratory stage and how many 
have been put in commercial use? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DE- 
PARTMENTS OF OCEAN DEVE- 
LOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI 
SHIVRAJ PATIL): (a) and (b) India 
presently has six operational nuclear 
power reactors producing electricity 
and aims at installing 10,000 MW of 
nuclear power generating capacity by 
the year 2000. Several materials and 
alloys for electronics, nuclear indus- 
tries etc. have been developed as a 

result of research and development 
in atomic energy. Radioisotopes are 
presently being used in medical in- 
dustrial and agricultural uses. In ad- 
dition a series of industrial plants have 
been set up to provide the necessary 
inputs to the nuclear power program- 
me such as fuel and heavy water. 

Firing in Poonch and Rajouri Sectors 
and violation of Indian air space by 

Pakistan 

1194. SHRI SYED AHMAD HASH- 
MI: Will the PRIME MINISTER be 
pleased to state: 

(a) whether Government are aware 
that Pakistan had continued intermit- 
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tent firing for the last two months in 
the Poonch and Rajouri Sectors; 

(b) whether it is also a fact that 
there have been many cases of viola- 
tion of Indian airspace by Pakistan 
planes;  and 

(c) whether Government have lod- 
ged any protest in this regard and 
what measures are also being taken 
in view of the provocative attitude 
of Pakistan? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF DEFENCE 
RESEARCH AND DEVELOPMENT 
(SHRI ARUN SlNGH); (a) There 
have been some cases of unprovoked 
firing by Pakistani troops in the 
Poonch sector during the last two 
months. However, there has been no 
firing incident in the Rajouri Sector 
in this period. 

(b) There have been some cases of 
violation of Indian air space by Paki- 
stani aircraft during the same period. 

(c) Firing incidents are sought to 
be resolved bilaterally in flag meet- 
ings between local commanders. Pro- 
tests have been lodged with Pakistan 
regarding air violations. Our Armed 
Forces are ever vigilant to counter any 
threat to the security of the country. 

Increase  in  border  clashes  with 
Pakistan 

1196. SHRI     SANTOSH      KUMAR 
SAHU: 

SHRI SHANKER SINH 
VAGHELA: 

Will the PRIME MINISTER be plea- 
sed to state: 

(a) whether it is a fact that incident 
of border clashes and exchange of fire 
between Indian and Pakistani troops 
have increased this year as compared 
to that in the previous year; 

(b) if so, what is the number of 
casualties in each case; and 

(c) what measures Government pro- 
pose to take to check such activities 
from across the border? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF DEFENCE 
RESEARCH AND DEVELOPMENT 
(SHRI ARUN SINGH): (a) and (b) 
There has been some increase this 
year in the incidents of exchange of 
fire between Indian and Pakistani 
troops across the Line of Control in 
J&K as compared to the previous 
year. Casualties have been minimal 
and it would not be desirable to dis- 
close details. 

(c) Flag meetings are held at the 
local commanders* level to sort out 
problems arising out of such incidents. 

1196. [Transjerded to the 8th Decem- 
ber, 1985]. 

Poverty line 

1197. SHRI T. CHANDRASEKHAR! 
REDDY; Will the PRIME MINISTER 
be pleased to state: 

(a) whether it is a fact that Gov- 
ernment have any proposal to raise 
the minimum monthly income level 
per household to determine the po- 
verty line; 

(b) if so, what are the details     in* 
this regard; and 

(c) by when the proposal is likely 
to be implemented? 

THE MINISTER OF STATE IN- 
THE MINISTRY OF PLANNING 
(SHRI AJIT KUMAR PANJA): (a) 
No, Sir. The poverty cut-off point is 
estimated on the basis of stipulated 
minimum calorie requirements per 
capita and they have not been changed 
from the Sixth Plan level. However, 
the money expenditure per household 
needed for meeting these calorie re- 
quirements has been revised upwards, 
taking into consideration the rise in 
the price of consumption goods over 
the Sixth Plan period. 


